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Counsels for respective parties are present. Arguments on behalf of the Corporate
Debtor Company/ Applicant are concluded. Arguments on behalf of Financial

Creditor/ Secured Creditor are heard and still continued.

Counsel for the Corporate applicant further filed C.A No. 193/2017 and CA
No. 178/2017. Reply to these applications to be filed by the Respondent TMEL. It
is further made clear that any action taken pertaining to these applications shall be

subject to final outcome of present petition.

The matter be listed on 6" December, 2017.
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Date: 16/11/2017 H.P. Chaturvedi, Member(Judicial)

Typed by
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(Stenographer)



